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. FRMH&Kﬂ&e Jiy m, ‘@N, son/daughter/wife of . S HRI DINESH, M
belonging o BLUAK, (EQLCLATIVE, ASEOLY S ERETaEN]

service and presently working as T'\M:OK CLERK“,,. ’&L;) 3.

;geﬂ....uagf ........................ years,

T v g0 85/

MAHT O

nlve herein below the details of the assets (immovable, movable, bank balance, etc. ) of

myself, my spouse and dependants*:

{Assets in joint name Indicating the extent of joint ownership will also have to be

given)
(i} | Cash 10,000 F e - -
(il | Deposits in
‘Bankﬁ, Financial v%@%} o
Institutions And # ﬂ
| Non-Banking [/ ﬂ’ ",(’”QJ N i S £
Financial I 00,00 %
Companies ’
(i) | Bonds, HSIp-Re
MMlﬂd 'oo 0 }— PEK
Shares in o TH e SN
N i
{iv) | Other financial
';ngmam'
(v} | Mator Vehicles
: (Uetaiis of L o i
make; etc.) N E 3
(1) | Jewellery (give
|
an
value) NSL o3 — e
_ (viiy mr as;sagé‘ cpmaﬁm
- ch as val BYs .
of claims / ceT = D g
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employee.
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[Note: Properties in foint ownership indicating the extent of joint ownership will

_also have to be Indicamj_
B,

Description Seif

| No.
(0

Agricultural Land ppreN

- Location(s)

= Survey number(s)
- Extent (Total

measurement)

-Current market value

(1)

Mn-.tgrlmiwm Land
- Locatlon(s)
- Survey number{s)
- Extent (Total
measurement)
market value
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Spouss | Dependant-1

[ _Nme | _ WName

Dapendant-3 |
Etc, Name

(i)

 Buildings (Commercial

and residential)
Location(s)
- Survey /door
number(s)

= Extent (Total
measurement)
- Current market
value

(v)

Houses / Apartments,
s D

- Locatlon(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market

(V)

value
Others (such as

interest in property)

(2)

1 give herein below the details of my liabilitles / overdues to public financial
institutions and government dues:-
{Hoﬁn 'Please give separate details for each item)

M’VO/

. | Descripy ' oTBankj | Amount
::. o “ﬂﬁ&ﬁﬁmﬁﬂ :: an mﬁ.%
(3} | (1) Loans from Banks Ser BLv Vm AN A ﬂ—,—f‘mf‘
(i) Loans from financial
| institutions. _ N r L_ —
{iﬂ} G:Wemment Dues:
(a) dues to departments ;
dealing with government M )
; odation
(b) dues to departments
dgallng with supply of )/ 2
(c} dues to deaartments
dealing with supply of :
electricity ) )
"N /\




(d) dues to departments

| dealing with telephones N NI L
{e) dues to departments
dealing with government
transport (including ) V4
| aircraft and helicopters) - :
() Other dues, If any 1

/)

{b) (i} Income Tax including

s:rch’arge [Also Indicate NJ =
the assessment year upto

which Income Tax Return pont = e8P K’&D@E’J@ )
fled. Ghm also Penﬂm'ﬁnt

(i) Wealth Tax [Alse
Indicate the assessment ] f [
year upto which Wealth INL L

wﬂ
(ili} Sales Tax [Only in

case of proprietary )
 business] NSL )
(iv) Property Tax

)

C.  Psrsonal Detajl

GPF/CPF/PRAN No,

o496 Y FH——""
Gender = M) | (WF)

bateofeith - [T T 5;9 91 <] wommmm

Class/Group

, ] e |

e B CLERLCA] ]
(Full Name e.9. B.A.5.-Bihar Administrative Service,

8.5.5.- Blhar Secretarlat Service ete.)
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Imuwludnn and belief,
W 1(144 Y i
T | R R NP e P TN
Name of Employee: PR.ﬁrgﬁ ﬁ\iﬂ—ﬁ'\!&‘um Wk
mm(?ﬁ"fl\fﬂ Desbgnadm....'.—.;\:o NLOR....CLE. @.\f\
ua:e;.,Q,@:.Qﬂ.:..?{?ﬁ Department: @ﬁﬁé K%?fkgﬁrp% 6.LSERLY,)
Note: Please sign esach page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribaed format. 27
M N\ W

e
,)#wgV\ cﬂm“wi””




